IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 03.02.2025

INotified
N ) B e ) e [T, Court amount Rejec
.|Applicant i i Fee to be Status
paid

1 N SAHOO 18847/2025(03.02.2025 |ABLAPL/1007/2025|10 | |
2 |AK SAHOO 18848/2025(03.02.2025 |ABLAPL/974/2025 [10 | |c |
‘3 ‘;ﬁgﬁﬁ?gDRA ‘8851/2025‘03.02.2025 ABLAPL/968/2025 ‘10 ‘ ‘c ‘
4 |S.K.PRADHAN [8852/2025(03.02.2025 |[WP(C)/18881/2011 7 | CE
5 |B.C.PANDA  |8857/2025(03.02.2025 |CVA/34/1994 |7 | v
6 |P.K.LENKA  [8864/2025(03.02.2025 [WP(C)/33023/2011 7 | R
7 |PK MISHRA  [8870/2025|03.02.2025 |BLAPL/10555/2024 10 | c |
'8 |P.K.SWAIN  [8873/2025|03.02.2025 [WP(C)/35873/20227 | .
9 |PK MISHRA  [8874/2025(03.02.2025 |BLAPL/10693/2024 10 | c |
10 |K.C.PANDA  |8876/2025(03.02.2025 |CMP/1198/2024 |7 | v
11 |A.DAS 18878/202503.02.2025 |RSA/343/2010 |7 | v
12 |M.K.PANI 18898/202503.02.2025 |MACA/349/2011 |7 | v
13 |P.BASTIA 18902/202503.02.2025 |WP(C)/31054/2024 |7 | v
14 |PK BARIK 18904/202503.02.2025 [BLAPL/9703/2024 |10 | c |
15 [ACRXOTANANDA l5913/2025 (03.02.2025 WP (0)/31783/2024 10 | e |
16 |G D MALLICK [8916/2025(03.02.2025 |WP(C)/691/2025 |10 | c |
17 |G D MALLICK [8917/2025(03.02.2025 [WP(C)/693/2025 (10 | c |
18 |[B C PANDA  [8918/2025(03.02.2025 |WP(C)/3250/2025 |10 | c |
19 |M R ROUTRAY [8929/2025(03.02.2025 |[WP(C)/32827/2024|10 | c |
' ' 4.00,4*3 ‘
20 |A.K.BEHERA [8933/2025|03.02.2025 |ABLAPL/6777/2024 |10 DOWNLOAD  |U
COPY
21 |D.C.DEY 18935/202503.02.2025 |MACA/734/2022 |7 | v
22 |D.C.DEY 18936/202503.02.2025 |MACA/734/2022 |7 | v
23 |N.K.RATH 18937/202503.02.2025 |[WP(C)/212/2025 |7 | v
24 |K.C.SAMAL  |8938/2025(03.02.2025 |WP(C)/30173/2024 |7 | v
25 |D K PANDA  |8943/2025(03.02.2025 |WP(C)/2113/2013 |10 | c
26 |M K PATI 18946/202503.02.2025 |MACA/744/2019 |10 | c |
27 |M K PATI 18949/202503.02.2025 |MACA/1192/2024 [10 | c |
28 |S K SAHOO  |8955/2025(03.02.2025 |WP(C)/29347/2021[10 | c |
29 |RABI SAMAL [8965/2025(03.02.2025 |CMP/1137/2019 |10 | c |
30 |P K NAYAK  |8980/2025|03.02.2025 [WP(C)/10942/2013 |7 | CE




31 |G SAHOO 18991/202503.02.2025 |JCRLA/92/2022 |10 | c
32 |D BISWAL 18992/202503.02.2025 |FAO/491/2014 0 | c |
33 |G D MALLICK [8995/2025(03.02.2025 |[WP(C)/1998/2025 |10 | c |
34 |s Das 18997/202503.02.2025 |WP(C)/3042/2025 [10 | c |
35 |s K RATH 18999/202503.02.2025 [WP(C)/2203/2025 [10 | c |
36 |B P TANGA  |9007/2025(03.02.2025 |CRLMP/966/2022 |7 76.00,3*76 (0 |
37 |S. CHOUDHURY [9008/2025(03.02.2025 [WP(C)/8445/2024 |7 | v
PRAVASH ‘ ‘
38 |CHANDRA 9015/2025(03.02.2025 |WP(C)/3463/2025 |10 c
MAHAPATRA
39 |s BARIK 19018/202503.02.2025 |ABLAPL/985/2025 [10 | c |
140 |NC SINHA 19020/2025(03.02.2025 |ABLAPL/1002/2025[10 | c
41 |M MOHANTY  [9028/2025(03.02.2025 |ABLAPL/946/2025 (10 | c |
42 |A PATTANAIK [9029/2025(03.02.2025 |ABLAPL/747/2025 |10 | c |
43 |p JENA 19030/2025(03.02.2025 |ABLAPL/873/2025 |10 | c |
44 |M R ROUTRAY [9044/2025(03.02.2025 [WP(C)/32361/2024 10 | c |
45 |M K PRADHAN (9047/2025[03.02.2025 |WP(C)/2148/2025 |10 | c |
46 |J K MOHANTY [9049/2025(03.02.2025 [WP(C)/30452/2024 10 | c |
47 |J K MOHANTY [9054/2025(03.02.2025 [WP(C)/30418/2024 10 | c |
48 |D SAMAL 19061/2025|03.02.2025 |WP(C)/2843/2025 |10 | c |
49 |TAPAN SWAIN [9067/2025(03.02.2025 [WP(C)/17012/2024 10 | c |
50 B SAMAL 19076/2025|03.02.2025 |WP(C)/2029/2025 |10 | c |
51 |B SAMAL 19077/202503.02.2025 |WP(C)/2050/2025 |10 | c |
52 |B SAMAL 19078/202503.02.2025 |WP(C)/2047/2025 |10 | c |
‘53 ‘s DAS ‘9086/2025‘03.02.2025 CMP/47/2016 ’7 giéoo'3*62‘u ‘
54 |P K MOHANTY [9091/2025(03.02.2025 |WP(C)/26014/2022|10 | c |
55 |D P DASH 19092/202503.02.2025 |WP(C)/1206/2025 [10 | c |
56 |L D SAHOO A |9094/2025(03.02.2025 |WP(C)/18344/2021|10 | c |
57 |H JENA 19096/202503.02.2025 |WP(C)/27363/2017[10 | c |
58 |MR SAHOO 19100/202503.02.2025 |[WP(C)/253/2008 |7 | v

|Total |529

NIC




